Central Administrative Tribunal
 Principal Bench: Wew Delhi

0. A, No. 538/9¢ .
New Delhi this the 27th day of March 1998
‘Hon ' ble Shri s.R. Adige, Vice-Chairman (A) -
Hor "ble Smt. Lakshmi Swamihathan,'Member (J)

Bhu Dayal Singh : -
S/o Shri- Jodh Raj Sinah i

R/o~= H,No. 147, B/S, Kishangarh
Meharauli, Delhi-1190 @30. -

....... Applicant
(By Advocate: Shri U. Srivastava)
Versus
‘National Capital Territory of Delhi through
1. The Director General _
Home Guard & Civil Defence
Nishkam Sewa -Bhawan, Raja Garden
. New Delhi: ‘
7. The Commandant
Home Guard & Civil Defernce
Nishkam Sewa Bhawan, Raja Garden
Nesw Delhi
' ) e Respondents
{By Adovcate: None)
- | ORDER (Oral)
By .Hon 'ble Shri S.R. Adige, Yice-Chairman (A)
. — Applicant prays for a direction to the respondents

to dispose of his representation dated 6:6.97 followed by

subsequent representation dated 18.8.97,

Z. 7 We dispose of this O. A, . with a direction to
Respondents to dispose of his Fepreserctation in  accordance
with rules'and instructions under intimation to the applicant
within two months from- the ‘date of receipt of a copy of this

ordeir, if not the same are not disposed of. nNo costs.
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{(Smt. Lakshmi Swaminathan) - - (S.R. ‘Adide)
Member (A) Vice~Chairman (A)




